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Chartered Accountant Apprentices

/ Shri Vasudevan Nair:
"\ Shri Warlor:

Will the Minister of Finance be
pleased to state:

1958

(a) whether Government have re-
ceived any represenation from the
‘Chartered  Accountant apprentices
‘concerning the Regulation 22(3)
brought in by the Chartered Accoun-
tant Council; and

(b) it so, the action taken thereon?
The Minister of Finance (Shri T. T.

Krishnamachari): (a) Yes Sir. A re-
presentation was received from
‘Chartered Accountant apprentices,

requesting a modification of Regula-
tion 22(3) of the Chartered Accoun-
tants Regulations which lays down,
-inter alia, that, in the case of a candi-
date for the Final of the Chartered
Accountants’ Examinations, who has
passed only in one of the two pres-
-cribed Groups of subjects, six chances
will be allowed for passing in the
-other Group without his being re-
quired to appear for the Group in
which he has already passed.

(b) After a careful consideration of
‘the representation, Government felt
that no amendment of the Regulation
was called for and as such no further
.action on this representation was
necessary.

Aid from Britain

1959. Shri Surendranath Dwivedy:
Will the Minister of Finance be pleas-
ed to state:

(a) whether Mr, Robert Carr, Bri-
tain’s Secretary for Technical Co-
operation, who is on a visit to this
country had held consultations with
the Union Ministers and Government
‘Officials for extending further aid for
-our development projects;

(b) if so, the projects
this aid will be utilised; and

for which

(c) whether the question of estab-
lishment of any new projects was
-also discussed?
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The Minister of Fimance (Shri T. T.
Krishnamachari): (a) Mr. Robert
Carr, Britain's Secretary for Techni-
cal Cooperation, came to India on his
first visit and, during his stay in New
Delhi, he had general discussions with
the Finance Minister and other Union
Ministers and Government officials.
He also visited some of the projects
being implemented with British assist-
ance, He did not, however, discuss
any proposals, for extending further
aid, generally or specifically, to any
of our development projects.

(b) and (c). Do not arise.

Plot Allotted to Chinese Embassy

1960. Shri H. C. Soy: Will the Minis-
ter of Works, Housing and Rehabili-
tation be pleased to state:

(a) whether it is a fact that a very
big plot has been allotted to the Em-
bassy of China in Chanakya Puri,
New Delhi; and

(b) the criteria
plots of big dimensions
Embassies in the Capital?

for allotting such
to foreign

The Minister of Works, Housing and
Rehabilitation (Shri Mehr Chand
Khanna): (a) and (b). A plot mea-
suring 30.596 acres, in Chanakyapuri,
New Delhi, was allotted to the Chinese
Embassy in January, 1955. At that
time there was no ceiling on the size
of plot to be allotted to a Mission, and
allotments were made more or less on
the basis of the requests received
from Missions.
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Homoeopathic Dispensaries

1963. Shri Rananjai Singh: Will the
Minister of Health be pleased to state:

(a) the latest position regarding the
proposal to set up Homoeopathic dis-
pensaries for the benefit of Central
Government employees stationed in
Delhi|[New Delhi under the Central
Government Health Scheme;

(b) the steps being taken to appoint
expericnced Homoeopathic practi-
tioners to the various posts that may
be created under this scheme; and

(c) the details of qualifications
which have been or are being laid
down?

The Minister of Health (Dr. Sushila
Nayar): (a) to (¢). There is no such
proposal under consideration.
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